Government of West Bengal
Department of Health & Family Welfare
Drug & Equipment Branch
Swasthya Bhavan, Sector-V, Salt Lake City,
Kolkata-700 091

No. H ¥ FW /13 4/&03/0 Date:03.04.2020
NOTIFICATION

In view of the Notification of Ministry of Consumer Affairs, Food and Public Distribution (Department of
Consumer Affairs), vide Notification No. 5.0.1087 (E).dated.13" .March, 2020, the two items “masks (2
ply & 3 ply surgical masks, N95 masks) & Hand Sanitizers” have been included as the Essential
Commodities.

Whereas it is expedient to control the hoarding of the above mentioned two items by any persons,
retailer, C&F/stockiest/Distributors in the State of West Bengal for availability of these Essential Items in
this extraordinary public health condition due to COVID-19.

Accordingly, In exercise of the clause 13 ( IX) of ‘ The West Bengal Epidemic Disease , COVID-19
Regulations,2020 issued by Health & Family Welfare Department, Government of West Bengal ,
dated:16™ March 2020 vide no : H&FW/118/20, it is hereby ordered that the maximum stock of the two
items “masks(2ply & 3ply surgical masks, N95 masks) & Hand Sanitizers” at the manufacturer point, C &
F Agent ,Distributor or supplier point and retailer point will be maintained as follows:-

Serial Product Retailer C&F/Stockist/ Manufacturer

No Distributor

1. Mask 2 Ply 200 3000 No Limit

2. Mask 3 Ply 200 3000 No Limit

3. N 95 Mask 100 1000 No Limit

4, Hand Sanitizer 5 Lts. In different 100 Lts. In different | No Limit
measurements measurements

The above Notification shall remain in force up to 30" .June 2020 from the date of issue or untill further

orders.
IW

Principal Secretary
Health & Family Welfare Department




